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[Shri Ravindra Varma]
session. So, we will now take up
JItem No. 28.

-16.40 hrs.

‘MOTION RE. GROWING STUDENT
UNREST IN UNIVERSITIES
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PROF. P. G. MAVALANKAR
{(Gandhinagar): Sir, what about
item No. 27? Why are you skipping
over it?

MR. SPEAKER: Ifem No. 28 is
listed to be taken up at 4 O'Clock.
“The House has agreed to postpone it
‘by half an hour,

PROF. P. G. MAVALANKAR:
"Even then the House would like to
"have some indication of the thinking
of the Government i the matter. I
am not interested only in a discussion
ag such. It can go over to the next
session.

MR. SPEAKER: When the matter
-was taken up and postponed, you
.must have been present,

PROF. P, G. MAVALANKAR. Let
“him tell the House that the main re-
-commendations of the Verghese Com-

mittee regarding aulonemy wil} be
implemented as speedily as possible.
_At least that assurance should be
given.

SHR] KANWAR LAL GUPTA: No,
there may be different of opinion on
the Verghese Committee’s report. It
.should be examined.

PROF. P. G. MAVALANEKAR:
Otherwise, bureaueracy is acting in its
own way. Let him give some in-
dication as to what Government are
going to do in the matter. If is a
very serioug matter.

SHRI P, RAJAGOPAL NAIDU
(Chittoor): Government has said so
many times that it is going to give
autonomy.

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): Government stands
by its basic commitment to grant
autonomy to the broadcasting media,
but the shape and kind of its auto-
nomy would depeng on the debate in
the House. I was keen to have the
debate in this gession itself, but some-
how it has not been possible. So far
as the Government is concerned, Gov-
ernment stands by its commitment of
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SHRI VINAYAK PRASAD
YADAV (Saharsa): I beg to inove:

That in the motion,—

add at the end—

Y30 that peaceful atmosphere is
created in schools, colleges and
universities and the students may
feel that after passing out of
universities their livelihood and
future is secure.” (2)

SHRI HUKAMDEO NARAIN YA-
DAYV: I beg to move;

That in the motion,—
add at the end—

“and in view of the fact that the
present system and management
of education as well as outlenk
thereon are responsible for this
situation, further recommends that
a high level Committee be consti-
tuted which may convene a na-
tional convention of educationists
and social workers and in consul-
tation with them, suggest radical
changes and submit its report to
the House within six months so
that a decision could be taken
thereon without delay and the
House alsp; condemns those who
instigate the students out of poli-
tical motivation.” (4)

SHRI A. K. ROY: I beg to mave:
That in the motion,~—
add at the end—

“by ending the monopoly of
upper classes in the higher educa-
tion; enforcing reservation for the
productive classes in the academic
sphere and substituting production
oriented education and society
oriented culture to the present
sterlle decadent one carrying the
stamp of colonial past” (6)

SHRI ANANT DAVE (Rutch): 1
beg t; move:
That in the motion,—
add at the end—

MAY 15, 1878
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“by providing suth reducation
as they should feel that they are
the true architects of this country
and after finishing their education
they would certainly get jobs.” (7)

SHRI YUVRAJ (Katibar): I beg to
move:

That in the motion,—

after “and recommends 1o the
Government to”

insert “make radical changes ir
the system of education and makc
it job-oriented and” (8)

SHRI C. K. CHANDRAFPAN:
(Cannanore): Sir, we are discussing a
very important subject. The result
of the discussions, I am sure, will be
watched with keen interest by the
entire student community in the coun-
try as well as the other sections of
people of our democratic country.

Sir, while moving this Resolution
my f{riend, Shri Kanwar Lal Gupta
placed many important points before
us. With some I may not agree; with _
a few I might agree with him.

But, T must say at the outset that the
problem of student unrest should be
viewed from a different angle than
that which has been posed by Shri
Kanwar Lal Gupta.

The student reflects the social unrest
in the society in which we are living.

If a society is relatively calm and if
they move forward smoothly and if
the policies of the Government—
whichever .party i3 in power—give
relative satisfaction to the younger
generation then, in that society, there
will be litile scope of student unrest.
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8o, 1 approach this problem from
this angle. I am sure many of my -
friends sitting on that side will also
agree with me on this point.

In this country—and for that mat-
ter, in the entire world—we can see
the phenomenon of revolt on the part
of the younger generation whenever
they are dissatisfied and discontented
with vital issues which concern the
nation,

In our country during our freedom
struggle the student community res-
ponded magnificently and they took
part in every freedom struggle that
we waged. They were the most effec-
tive instruments in carrying forward
the freedom struggle. But soon after
independence we found that the phe-
nomenon of student unrest was coming
more and more t, the forefront, It
is not something happening in the
recent period alone.

What has happened? Without poing
into the details one can say this. There
is a big gap between promises and
performance. The gap is widening.
There were promises about a new life
in Independent India: promises about
economic reform; promises about de-
mocratic rights, promises about a bet-
ter system of education, promises of
an education which will make them
more useful citizen in their life later,
all these promisea were belied. As pro-

grew up, they started re-
volting against this system, against the
whole attitude of the society towards
them. And then perhaps Mr. Kanwar
Lai Gupta will agree with me on one
point, that is, when people come to
Power as you have now come to power,
that is, your party, an attitude will
develop, the attitude of sermonising
the students saying “‘don’t misbehave,
be disciplined and we will do every-
thing good for you.” But that will not
be enough and that will not be suff-

SHRI KANWAR LAL GUPTA: I
have not given any sermon.

SHRI C. K, CHANDRAPPAN:
You did not try to do that. Now, let
us go to the basic problem which the
student community is facing today.
Let ug be sympathetic to them. I do
not say that you are not sympathetic
to them. The problem of unemploy-
ment is one of the most acute prob-
lems among the younger generation.
The Janata Government made a pro-
mise and the Prime Minister had
mentioned—you alsp made a sugges-
tion—that in ten years the problem of
unemployment would be wipeq out.
But what are the instructions through
which you are going to implement
those promises. I am not going to
make it a debate on the problem of
unemployment. The result has shown
in one year’s time, as it was revealed
in the Economic Survey—Shri Kan-
warlal Gupta wanted year to year pro-
Eramme and here is the year to year
programme presented by your Govern-
ment in the Economic Survey of India
—that there will be 12 per cent in-
crease in one year. 12 per cent increase
of unemployment in one year will be
there and your promise is that in ten
years you are going to wipe out the
problem. Who will believe that? In the
next year, it is going to increase.
There is no doubt about it.

Then, Sir, there will be revolt. An-
other problem which I do not want to
refer here just now but I would men-
tion about it that when you were
speaking, I think there wag a slogan
shouting outside and there was hush-
ing up also. The students of Kanpur
came here to say that their Vige-
Chancellor should behave properly.
The problem which you raised, of
shoutinsmdkimn;bnoremedy,nr-
Test is no remedy to the problems of
the students. They came here to tell
us about the problems on the day
when Shri Kanwarlal Gupta, one of
the leeding luminaries of the Janata
Party, was raising a discussion on this
subject. But what is the reply the
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[Shri C, K. Chandrappan]
Minister is going to give teday? The
condition in our country is that al-
most in thg entire North Indian States
where the Janatg Party swept the
polls, the educational institutions, the
higher educational institutions have
come to a state of an absolute paraly-
tic situation. It is not a very enviable
thing. You cannot deal with these
problems merely as a law and order
problem. There, you have dealt with
the question of educational reform
and the democratic rights of the stu-
dents. When coming to the problem
of educational reforms, one of the
most menacing problems is the prob-
lem of examination. 1 have bzen
going through the reports of most of
the students agitation these days; the
students find question papers very
tough and they refuse to answey them;
you bring police to make them ans-
wer the tough questions; they find
that the invigilators are misbehaving
or they have complaints, genuine or
not, Anyway examination reform is
a matter of urgent importance, I
know the government will say : we
have appointed so many committees
and they have made so many recom-
mendations and we are trying to
implement them. But that is no solu-
tion. In the last thirty years the
country wag hearing all this but not
much appreciable change in the basic
character of the examination system
in our country has been made during
this period by any recommendation.
Let us take the students into confi-
dence; sometimes it is good. Let us
have a meeting of the students,
teachers and people who are interest-
ed in education, educationists; let
them discuss how this problem of
education reform, particularly the
problem of examination reforym can
be solved. The solutions which they
suggest might be better than the sug-
gestions of so many experts who may
have very little relation with the
student community, I hope such a
step will be taken by the government.

Coming to the text book problem,
wm-:h Mr. Kanwarlal Gupta raised,
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it is not merely a question of text Ix%’
not being distributed, What are the
contents of those text baoks, The
contents in many cases are unrelated
to Indian lives and the students find
it extremely boring to read about
things that have no relevance in to~
day's society or to our country. So the
content should be made something
which is related to his life, something
which will be useful to him as a citi-
zen of this country, something which
will uphold national traditions as well
as national goals the country pursues.
1 will say that Marxism shoulg be
made a subject for gtudents to learn;
I do not know whether Mr. Kanwarlal
Gupta will agree to that. When you
speak of socialism, Marxian socialism
should be taught; it is essential. The
idea of secularism should be put ac-
rogg and the students should learn in
an atmosphere of secularism. The idea
of democracy should be practised. not
only preached; it should be practised
in the university campus by giving
them the right to form students’
union and giving them the right to
have adequate participation in the
administration of academic matters of
the univeraity. There should be de-
mocratic functioning of students
unions. It should be statutorily en-
sured in all the universities and col-
leges and that should become a_forum
for the entire student community of
India to express their problems, not
only for expressing their problems
but to participate in creative, conas-
tructive activities! there should be
adequate student participation in the
administration and academic matters.
I must even say that even in the
framing of questions for examinations,
student participation is good. It is
my view. In the examination halls,
open text book policies should be
adopted.

Another important problem iz about
the teacher, Mr. Gupta said that the
teacher was not studying enough to
teach the gtudent community. 1  may
also agree thst he is not studyiug
properly. Then what about his living
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conditions? Do we take care to see
the condition in which the teacher is
living? It is good that the hon. Minis-
ter of Education is coming from West
Bengal. I will draw his attention to
the famous film directed by Batyajit
Ray, Janaranja in which you find the
example of a Calcutta teacher and
how he values examination papers,
under what conditions and with what
result. He is using a kerosene lamp
almost flickering out and mosquitoes
are coming. The teacher iz not hav-
ing a proper spectacle to luok at the
paper; because that ig an old one, he
ia searching for a friend's speaks snd
the friend has gone to Calcuttp &md
the teacher has to evaluate the paper
the same night snd he did it without
seeing the paper ang the result was,
he created some frustration in the
minds of the students. Therefore, the
living condition of the teachers should
be improved.

Finally about violence and the role
of the political parties, to which Mr.
Kanwar Lal Gupta referred in his
speech, I am in full agreement with
him when he says that the students
should not indulge in violence. But 1
must make an appeal to the ruling
party, because they are more respon-
sible for that, that they should create
such a condition in the country that
the students will not indulge in vio-
lence. If you send police vans {o the
Univetsities often ang if you try to
find sclution with an iron-hand to
their genuine problems, then violence
will be there becausg it will be reta-
liated in the same fashion by the stu-
dent community. After all, you should
not forget the fact that you are deal-
ing with the younger people, inflam-
male material. You should be very
careful, very sympathetic and very
tactful in dealing with them. If that
situation is created, there will be
'.lllt‘tle scope for viclence,

About the Emergency. If you think
that the student community is . revolt-
ing because the Government is not
taking those mensures of democratise-

#on in the Universities in tune with

what has happened in the last -
tion, ] may disagree with that, I de
not think that that is the main thing.
That may be one of the

lems in their minds. The main thing is
that the student community is seeing
another failure in place of the Con-
gress failure.

SHRI KANWAR LAL GUPTA:
That is not the main thing. You do
not understand it because you have
not suffered. Those who have suffered
can understand it.

SHRI C. K CHANDRAPPAN:
] do not know whether you suffered
or I suffered.

If that was true, in the recent elec-
tion in the Northern Indian Universi-
ties, Akhila Bharatiya Vidyarthi Pari-
shad, whose suffering is known to Mr.
Kanwar Lal Gupta, would not have
faced such a total reverse, it faced.
That is not the problem. Those who
championed the struggle in those days
were rejected by the student commu-
nity because in the minds of the stu-
dent community, expectations were
roused in the name of tctal revolu-
tion, speaking against corruption,
promising new wvalues, new life, but
they do not find that *hat is being
practised. So, they find that whereas
the Congress failed during the last
thirty years, the Janata Pa-ty in the
thirteen months has presented the
same dismal picture of fallure. 1f that
picture of failure is further presented
there will be further revolt and un-
rest among the student community.
There is ng point in finding alibi that
Congress is creating. Congress is not
that powerful to create that; it is not
that when they switch on, the students
revolt. No. If you succeed in solving
their problems, in reforming educa-
tion, in promising them employment, a
democratic atmosphere in the Univer-
sities, academic freedom, right of par-
ticipation and democratic rights, I am
sure that you will sucreed in creating
an atmosphere, where thers will not
be student unrest. Your fasilure ia
rather faster than that of the Cong-
Tess and that is why I think there is
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SHRI P. RAJAGOPAL NAIDU
(Chittoor): I have hearq the contri-
butions of many of our friends to the
dcbate. I have to agree with Dr.

is a huge difference between people
who belong to the earlier age and the
children and boys who belong to the
atomic age. Our aspirations ang our
thinking are gifferent from their aspi-
rations and their thinking, and we are
not able to understand them. That
is one aspect.

The second aspect is that they can-
not be different from us. When socie-
ty is bristling with unrest, we can-
not say that there will be rest
amongst the students. Whep a stu-
dent’s father is without food, when
his parents are undergoing difficulties,
how can we thing that he can have
peace? In an unsettled gociety, it is
very difficult to think that there will
be peace among the students. But I
am very much agtonished to see that
this phenomenon is there not only in
our country but jt is prevalent every-
where. There are developing coun-
trieg and developeq countries. We see
that there is unrest amongst the youth
in the developeg countries also, There.-
fore, we must give a thought as to
why this unrest is there In countries
where the soclal systems are different,
economic systems are different gnd
where disparities are there,

Now, what we see here? We see
that our hoys are beating the Vice-
Chancellors. Our boys are breaking
the bones of their professors. They
are breaking heads amongst them-
#eives. In Triputi University, two
of students broke their heads,

amongst themselves. In Os-
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maniag University in Andhra Pradesh,
one group stabbed one leader of the
students. In Bihar, they fought
among themselves ang killeq four or
five. In North, there js fight amongst
students. Why is it s0? Our people
have said that the unrest is more in
the North, It is not so. Everywhere
this unrest is there. Even in South,
there is unrest. In South also, some -
of the universities have been closed
down. Everywhere this unrest is
there. Therefore, we cannot differen-
tiate by gaying that there is unrest in
the North and no unrest in the South.
It is the gsame everywhere. Our
people have said that examination is
the cause, absence of educational re-
form js the cause. But I gee that
elections are alsgp the cause. We are
conducting clections. We want demo-
cracy in our universities. I am not
against it. But what is the result?
Because of the electiong in universi-
ties, communalism is coming to the
forefront. Even those who have made
social gurveys have saig that because
of the electiong in universities. ...

PROF. P. G. MAVALANKAR: This
debate is meant for four hours, It
should have started at 4 O clock. But
because of unavoidable and pressing
matters, we starteg late. So, at least
we should know as to how long it wili
continue. The other alternative is to
carry forwarq this discussion to the
next session.

MR. CHAIRMAN: We will sit up-
to 8.30 pm.

PROF. P. G. MAVALANKAR: Is
that the decision of the House? Please
take the opinien of the House. Other-
wise, there will be difficulty.

MR. CHAIRMAN: Four hours were

allotteq to this ang that would be
over by 8.30.
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SHRI P. RAJAGOPAL NAIDU: I
was speaking about elections. The hon,
Minister mus: also find out whethet
the elections ave not a cause for un-
rest. Specially, in Tirupathi Univer-
sity, in Andhra Pradesh, the elections
are becoming 5 cause for quarrels
amongst the studentg for unrest, for
shrikes and oinher things.

The problems of students are diffe-
rent from the issues which they are
bringing forwerd. There may be some
problems. They may say, “We gre not
having text.biok;; the syllabus s
heavy; there are son o difficubrics with
regard to hospitals”, etc. But now the
students are saying that the V:ie-
Chanec=iins rmast be dismissed; a pro-
feszor must be transferred. Is it good?
€an we allow that? Can we permut it?
How to 2ncvaater that? These are the
problems. Therefore, we must Lifur-
cate the prob:ems that we ace faning
into two parts, that is, the problems
of students and the students who are
taking up issues other than the prob-
lems of students,

With regard to the problems of
students, certainly, the authorities, the
umdversities and also the Government
should take more interest and see that
their problems are salved. If they
want to dictate terms with regard to
the posting of a Vice-Chancelior or
the transfer of a professor, then, 1
think, it is beyond them,

Some people say that politicians are
also playing. Yes, it is u fact. In somc
of the universities there are certain
violent elements who src instigating
the students for their cwn purposes.
J am sorry to say that in the name of
tetal revolution, in the name of utilis-
ing youth power, the students have
been instigated in Bihar Is it not a
jact that this unrest also is a result of
that? Therefore, however great a per-
son may be, he must not instigate the
students. I understand that the stu-
dents should understand politics be-
cause our life iz not soparated from
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politics. The student requires text-
books; the student requires food and
everything, Life ig connected with poli-
tics. Therefore, he must understand
politics. But js it necessary for him
to involve himself in active politics?
These are some of the problems .

Theye are so many committees. They
have given their impressions., The hon.
Minister knows much more about
these things because he is in touch
with the problems. I have to say onc
thing that in one of the committee re-
ports I have seen that bucause of the
concentration of students in the col-
leges—thousands and thousands of stu-
dentg are concentrated there—there is
no rapport between the teacher and
the pupil. Therefore, I want to sug-
gest to the hon. Minister i1 regard to
having the structural change that in-
stead of 10 plus 2 plus 3, just as in
Americe, why not we have 8 plus 4
plug 2? Then, ail the 12 classes can
be in the villages and the concentra-
tion of students in the towns and cities
cun be lessened, the probiemsg of stu-
dents will be lessened and, therefore,
we can solve the problems of students
Lo g certain extent.

SHRI A, BALA PAJANOR (Pondi-
cherry): Mr. Chairman. I thank you
for giving me this opportunity to
participate in the motion moved by
the hon. Members Mr. Kanwar Lal
Gupta and Mr. Chandrapran, But I
am not one like Bernard Shaw to say
that youth is bared on the young and
the pessimistic mood. I have gplways a
feeling that youth is not properly utili-
zed. But when 1 saw Dr. Chunder
Sahib taking over the portfolio I had
a great faith jn him and thought that
he would solve this problem because
he belonged to a party that believed
in the total revolution by great Lok-
nalk. T am nol going to describe the
historical development of student
rest in thie country as is done by
Chandrappan and of course to a
extent by Mr. Kanwar Lal Gupta,
cause he spoke in an entirely gifferemt

L

71



300 Motlonve, Growing VAISAKHA 25, 1900 (SAKA) studentunrest 310

language which I could not follow.
But, anyway, I can understand the
substance of it, I feel that student un-
rest has become a national pheno-
menon in this country. But it has be-
come a fashion for us also to preach
when we cease to be a student.

Last year, | had been to a college
and [ felf why I was not g student at
that time and why I left that profes-
sion because we consider that the posi-
tion of a student js also a profession.
For some time, I felt happy because )
had the experience of a teacher in a
college alfo, Now I am a politician
mnd being a Member of Parliament, 1
am talking from thlg big portfolio
and di ing about student unrest in
a very philosophical and moral attitude
ag if this class has failed to understand
the moral values and the responsibility
of it. As g Member, I also want to
repeat what I said on the occasion of
vote of thanks to the President's Ad-
dress, | said: perhaps the generation
gap i the main element and that is the
reason why we are not able to under-
stanq the real reason behind this un-
rest. The generation gap is so much
and the future is going so fast that we
are not able to ynderstand and appre-
ciatp these people and their aspirations.
And very often, we polilicians have
been the cause to create this unrest
not only in the past. not only in the
present but we are also paving a
ground for the future.

Ag far as unrest iz concerned, ]I can
classify this into two categories. The
first category is the category of unrest
due to political and personal reasons,
The second category of unrest is due
to national and grealer causes, When
Bapuji, our great freedom fighter, the
Father of Nation, roused the student
population to rise against the British
riots, it could never be called a stu-
dent unrest. I hope all of us will agree
to that. In those days, the British
people were preaching this kind of
unrest among students ag very bad
for the pation, But I am sure this
August House without any exception,
will say that Bapuji was correct in

_saying that it was for the national

cause or for the survival of this
country that unrest was created in the
minds of studentg and that was jus-
ticiable.

After that, after Independence,
wereé also causeg because during the
time of Loknaik, there wag a total
revolution by the students. Of course,
1 never agree with the idea to ask the
students to stay away from colleges
for a year, to protest against that re-
gime that was considered fo be bad in
those days and ask the students to keep
away from examinations and all that.
We never agreed to that, but it was
in the name of the total revolution that
the students were induced and unrest
was there not only in the South, not
only in the North but practically in the
entire country. But | am not going to
blame that inducement. But there s
a subtle difference between the reasouns
that were given by Bapuji ang the
greater cause of thig country's freedom,
And subsequent to freedom, any un-
rest in the mindg of the gtudents, if it
was created for any cause, I am not
going to agree with that that it i the
correct methog of inducing the stu-
dents, Perhaps we had inculated in
the minds of the people of thig count-
ry an jdea that to revolt is the first
aspiration or the show of valour or
courage because we have seen, as I
said In the beginning, that our national
leaderg are such as there is a genera-
tion gap. As a young student, when I
was perhaps seven years or eight years
old, I remember how Bapuji used to
ask people to come out of the colleges
ang fight for the freedom of the count-
ry. Those people left the colleges and
even today I see many people are....
T could have completed my college
Course and become the Professor of
English but for the great call of Bapuji
I could not become the Professor of
English and sc on, But this kind of
continuation—I mean doing these
thingg continuously—has been a cre-
dit to those people. So, such kind of
mentality grew in this counry and even
after Independence, such case was put
bafore the student, and those students
were taken away by that. That ig the
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reason why 1 gaid, there is a genera-
tion gap between that generation and
the present generation which wants to

for the personal gains. When I say lhe
personal gains, it is not to accumulate
the wealth of il the coffers with
money bags but the personal gains
of political gurvival in their own parti-
cular sphere, If it is a gquestion of re-
gional politics, they induce the stu-
dents to reglonalism. If it is a ques-
tion of some fight belween two rival
groups in a particular State, they may
induce the stndents. Just now it was
saig that some people were aguinst the
Chief Minister of UP. and the gtudents
would have been induced. But I am
not going to analyse the causea for
this student unrest. But why this is
existing in this country is the ques-
ten. I believe that Dr. Chunder will
analyse and understang in a better
manner. Some golutions were given by
some good speakers,

We find that there is n great diffe-
Tence or gap between teachers and stu-
dentg in this country today. I am
sorry to make this remark.—I was one
among the teachers for some time ann
was also g student for a long time. 1
do not blame the teaching class. It is
not that all of them do not deserve fo
be in that position Many reasont
have been given by many hon., Mem-
bers—because it is not lucrative or at-
ractive, we have not been able to get
proper personal. If you make an an:-
lysis, you will find that the teachirg
profession has becomg some sort of &
stop-gap arrangement for a better pro-
fession. Many of these IFS and IAS
officer, were once lecturers in Colleges
before they peted for the TFS and
IAS examination. If they get better
chanceg in life, naturally they get out
of the teaching profession. In Russia.
I am told, the teachers are pald the
highest because they mre the most res-
pected there. In Tamil Nadu and. for
that  matter, all over the country.
thare used to be the oproper relation-
ship between the guru ang ‘Shishya’.
The guru used to be respected becsuse

© stwdent wnvest - ' .gy3

h.undtohthen’nlmﬁt_hmdﬁ-
but now the guru ll.onb_lmh
this country; that is a very unfortunate
aspect,

I am not going to refer to UGC or
other matters. It is easy to criticise,
but it is difMicult to analyse and take
correcl and definite decisions. Taking
definite decisions is also easy as far
83 We are conecerned, but it is very
difficult to execute them.

I thought that the Janata Govern-
ment would go into this matter be-
cause they sald that they were going
to present a clean government. They
told the studen{y that it was becaus:
of corruption that they were not able
to get jobs, it wasg because of corrup-
tion they were not ghle to get through
their examinations, it was because of
corruption in every nook and corner
of the country that the student popula-
f'on was being put to this kic¢ of
malady; thet was the main reason for
the problem of unemployment which
was growing from year to year to a
gigantic size. They had said all this.
but what has happened after they have
come to power. Land Action sald,
‘Power corrupts and absohwle power
corrupts absolutely’. 1 do not suy that
the present Government is corrupt to
the extent of absoluteness. But, in a
way, there has been the element of
tasting of power. This tasting of_
power hag given rise to this kind of
phenomenon in this country. When-
ever there i some student unrest in
this country, they want to suppress .t
without analysing the reasons behind
it. They want{ to come with a big
cudgel and say, ‘Don't do this; It is
because of personal motives’ and 8o
on and so forth. . '
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We always say that the future is in
the hands of the youth, in the hands
of the students. We always address
the students that they are going to be
the builders of this country, they are
going to mould the destiny of the
country according to the aspirations
of the people; whether it is the Roll-
ing Plan or the Five-Year Plan, every-
thing is meant for the pext genera-
tion which is coming up. But it is a
sad fact thal the same promises were
given when we were In colleges. Many
of us belong to the lower side of forty.
1 do nol blume the ruling party for
these promises which were given. Dr.
Chunder Saheb is not very old, he is
vounger than many Members here.
Ag I was saying, when we were in
colleges, great aspirations were arous-
eq in us. We thought that, after 20 or
30 years, the country would flourish, at
leasy 80 per cent of the population
would get employment, we would be
the crealive builders of this country.
But it js unfortunate that, even after
30 years, the same frustration is there.
In fact, if you want me to put it plain-
Jy, with a doubled vigour this frustra-
tion has come into this country. I uo
not understand what It is that has pre-
vented these people from solving the
problem of students. That is precisc-
ly the main reason for the unrest, i
it ig @ gquestion of somg personal gain,
there may be some examination dis-
pute, it it is a question of personal
gain, there may be some dispute bet-
ween professors and students or bet-
ween Vice-Chancellors and students.
But it is a common unrest. The rea-
gon for the general unrest in this
country among the students Is that
they are not satisfled with the wvery
system of education that we have....

MR. CHAIRMAN: Please iry to cob-
clude.

SHRI A. BALA PAJANOR: I will
conclude, Sir. When we wrote our
examinnation, they tested only our
ignorance and not our intelligence.
Mhdumthemmmsuami-
nation, they test the ignorance of the
student population and not their ntei-
ligence. After writing too many exa-

minationg and taking Master's Degree,
I feel that it is a great waste; unless
we have erudition or make an analy-
tical case study, it is a waste for us.
They have not contemplateq making a
mass study about how to make one
contribute hig intelligence and crea-
tiveness. ] must quoie Bums to get
the highest marks in English: I must
quote Keynes to get the highest marks
in Economicg and I must quote Mal-
thus to get the highest marks in popu-
lation theory. They never ask Bala
Pajanor what he thinks aboui these
problems. That ig the real malady,
We have no understanding of the
Indian student from the Indian per:-
pective; we want to understand the
Indian student or the southern student
or the northern student from the pers-
pective of Russia or the perspective of
China or that of America or Europe
because we have become a nation,
throughout, of borrowed intelligence.

You know that in those days the Bri-
tish people trained us to be good
clerkg in this country. Whenever Bri-
tish education is criticised it is said
that because they wanted to govern us
by means of brokers and clerks chat
kind of education was imparted to us.
But, what are you trying to do? Be-
cause you have succeeded in the Bri-
tish system or the foreign pattern of
administration you want to maintain
the very system: you don’t want any
disturbance or hindrance to oppose
you because you have tasted power so
much that you want to keep to it in
the same fashion as the British did.
For this reason, here also, instead of
clerkg you are having B.D.Os and se
on. But you do not want creative
thinking. I know that there are some
young Indian I.A.S. officers who have
creative ideas which they want to con-
tribute for the progress of this count-
ry. They must have nourished these
aspirationg from their school ar college
days, but when they want to express’
it in the administration, there will be
some ‘into’ markg by the higher sd-
ministrative . authorities, saying ‘this
will pot suit us' and they search for
precedents.



31§ Motion re. Growing

[Shri A. Bala Pajanor]

So, would say, unless you allow the
student population to have itz say and
expresg its creative thinking, and un-
less you wullow them to come forwerd
with solutiong and take them up with
all geriousness, forgetting your preach-
ing mentality and your great sermonis-
ing mentality, this country will not
come up. 1 am not pleading entirely
for the student cause, but we always
under-estimate the younger generation,
This hag been the case. ] remember
that at «he age of eleven or o I used
to feel that my parents or teachers are
not able 1+ understand whit 1 think
and what I want to pre;>nt tefure
them. The same is the casa now. We
have conservative ideas ani a domi-
nating el>ment in us: alw s, the stu-
dent is st fault: he must alweys listen
1o us, he must always take everything
from us and we are not prepared to
take anything from that side.

As far s: unemployment is concern-
ed, I remember that at many seminars
many solutions were suggested but no
action has been taken up those lines.

Now, student unrest is a fait gecom.-
pli. We do admit it is a very big
malady in this country. But, while
salving it, it hag to be solved by the
students because we cannot only
preach to the students: we must put
the maximum econfidence in thelr capa-
city to come out with good solutions.
We must trust them and treat them as
real citizens of this country because
we gay ‘the future is in your hands’. I
remember that Jawaharlal Nehru used
to say that he was fond of the younger
generation because they are going to
rule us. But we are pecple who have
come to Parllament As far as mv
Party is concerned, I must say that I
am proud of my leader-founder. the
great Anna because he had a feeling
for students. 1 will relate one solitary
instance. This is not for Dr. Chunder
alone but for all the Chiet Ministers
and Edueation Ministers and all the
people in power.
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In my college there was a student
problem. There was a big agitation
going on. When Anna went there to
speak, he was booed but finally they
started hearing him, Anna spoke for
three hours. In those days he was
suffering from the worst disease ‘can-
cer.” He asked for water from the
students but they refused to give him.
water. Anna retained his humility and
love gnd affection for its students
and said ‘all right, you are refusing
to gilve me water, but I will
give my life for you so that I may
e understand by you because I have
a feeling that you are fighting for a
cause according to your reasoning.’
He spoke and, in the end. the very
same students apologised and gave
Anna water.

I have given this example becausw I
am proud of my leader. And my pre-
sent leader is following in the footsteps
of Anna. Whoever goes beyond reali-
ty, if he practices what he preaches, it
is O.K. for us.

Ap far as students are concerned, we
are preaching the same things. If you
are going to!ollow even 10 per cent of
what you are preaching, 1 am sure the
student unrest in thiyg country will
disappear.

With these words and with a great
hope on our Fducation Minister, great
Dr., Chunder 8ahib, I conclude my
speech, Once 1 happened to visit his
House. 1 was very much moved by
the art that he has created in his
House. 1 saw & number of pictures
there, I asked him when he bought
those. He told me that it was all his
creation, That day, I thought that
he was a man of great creative spirit.
1 was moved and thrilled to see such
a great artist being the Education Mi-
nister of our coumtry. That day I

will get corrected under his leader:
ship. I do not know what are the:

in this fleld. Let him be bold and
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accomplish all these things. I  wish
him all well

PROF. P. G. MAVALANKAR (Gan-
dhinagar): Mr. Chairman, Sir, I am
grateful to you for calling me to
speak on this motion at this stage.
As one who has been in the teach-
Ing and academic world for the last
nearly three decades, I welcome this

i . I hope, it proves usefut
and fruitful I am only sorry that
the discussion has come at the fag-
end of the budget session. The mo-
tion talks about twa things; it ex-
presses concern at the growing stu-
dent unrest in India and then it asks
the Government—though 1 do not
know why Government alone—to take
appropriate  steps to remove the
causes of unrest, Now, Sir, Student
unrest as such is not bad at all. In-
deed, I am one of those who believe
that some sort of student unrest is
essential and it is to be welcomed
because  student unrest at root. at
heart, is a sour to progress and de-
velopment, If there is no unrest, we
will al] be dead: we want some kind
of discontentment ang restlessness, so
that we can progress. So gtudent un-
rest is not something which is to be
taken a pessimistic view of, but if it
takes a turn. which is violent, unpro-
ductive, purposeless, without any
ideals, without any values. without
any moral fervour, then, of course,
there iz something very “wrong in the
State of Denmark”, Sir, T wag sug-
gesting that student unrest to a cer-
tain extent indeed is a spur to pro-
gress and vitality. Moreover, let us
not despair on another count, be-
cause student unrest is not something
which is peculiar to our country. It
has been a global phenomenaon. I
would only quote a few sen-
tences of Renu Maheu, former Direc-
tor General of UNESCO,—Dr. Chun-
der perhaps knows him—he said:

. “This  revolt of the
zl the world; it has taken on
;

young is
ly ' every

of
1 of an open dispute not
with universities but with so-

ciety as a whole. With their need
for absolutes, the voung are less
than ever able to tolerate the in-
justices and disorder of the world.,”

Sir, in a way, you might say that
this is a global phenomenon, jot g na-
tional problem. O

Coming back to our national field,
what does one see? One sees that the
educational gcene at home is far from
satisfactory; indeed, it is very dismal.
One finds that there are non-academic
campuses everywhere. I must tell
you, Dr. Chunder, most frankly that
as a teacher, 1 do not feel very
unhappy if universities ware clos-
ed, because cven jf they are open,
what do we do  there? We do not
teach, there is no experiment in edu-
cation, there is all kinds of politick-
ing, all kinds of disorder, all kinda
of uneducational and unethical things
happening there. If this is the order
of the day. I sometimes feel, it is
better, we do not have such educa-
tional institutions. But I am not ar-
Euing for a kind of anarchist attitude
in education and saying that the
institutions should be closed for ever.
All I am saying ig that the educational
scene at home is not only giving
non-academic campuses, but one
finds, for example, one can say briefly
—as I have no time at my disposal—
there is no earnestness, there is no
sincerity of purpose, no experimenta-
tion ng exhileration, ng sense of
involvement or no sense of participa-
tion. It does not mean that there
are no exceptions. There are good
educatioral  institutions, academic
bodies, universities, teachers, students,
professors, vice-chancellors, principals
and management of course, but they
are unfortunately only an exception.
All this can go to prove that the rule
unfortunately ijs that the academic
campuses are becoming more oOF
less, non-academic campuses.

What are the educational peeds
and requirements, nobody goes into
it—neither the te.nchan.' nor the Gov-
ernment nor the parents. Ay they do
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not go into thesg things, one finds
that the educational needg and re-
requirements are not met. There is
also indifference and lack of warmth
and lack of understanding towards
the younger people. Neither the tea-
ohers undeystand the students nor
ithe parents understand the children
and when there is no understanding
and no warmth, how do you commu-
nicate? After all the entire experi-
mentation ip education is to experi-
ment top communicate. I{f I cannot
communicate with my children, if I
cannot communicate with my students
in my class and if ] cannot communi-
cate with my people in this country
al ull where is the education? There-
fore, this 1lack of communication is
alsp important, That is why there is
student ynrest. 1 would szay briefly
there are several causeg gnd factors
which gre responsible for student un-
-rest. One of them is inadequate funds.
} gm sure we will a]] be asking the
Minister of Education to spend more.
Then, of course, he will tell us—please
volte for more as he will have to
spend more. We will have to say that
couniries which spend proportionately
much more on foreign policy matters,
diplomacy on al] kinds of things and
on Defence and spend mighty little
thing, precious little thing—on educa-
tion such countries have no future,
Mr. Chairman. So, 1 would say that
inadequate funds, poor facilities, bad
equipments of all sorts and inade-
quate and unsatisfactory teaching
methods and wrong examination me-
thods are giving no proper and good
results.

Presently, more and more students
8say the right of copying is my birth
right. I pity such students, But why
does a student say so? Because he
knows if he copies from somebody
else, he passes, He does not have to
use his intelligence. If he has to copy
from somebody else, he passes, These
are faulty examination methods.
Therefore. U.G.C, and other bndies
have o go into this problem. I know
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they are doing something me.mu,

We must implement their good Nem
mendations,

I would only say this that too much
of politics and too little of education
is the order of the day of our aca-
demic campuses, and that is why one
finds student ynrest. Moreover, un-
certainty, insecurity and fear of un-
employment these are haunting our
young and blossoming generations of
students—boys and girls,

We have to ask a question—whg is
responsible? We cannot merely say
Government is responsible. Govern-
ment is responsible but basically I
have to say the responsibility has to
be shared, not blame opportioned, 1
do not want to blame any one. But
responsibility must be shared bet-
ween teachers and managements—
which  include administration and
vice chancellors and between parents,
citizens, leaders and Governments, If
you take all of them together ang if
you can assure the presence of good
teachers, by and large. I tell you
most of our problems of student un-
rest will go down. The malady is we
do not have teachers of first choice.
Teachers are teachers because they
could not get jobs anywhere else.
They have, therefore, become  tea-
chers. If there are teachers by first
choice, by first love, then from them
by first days of teaching, to the last
days of teaching, teachery will deli-
ver the goods because they love their
subjects, they love their students and
citizens. They love their prafession,
and thus because of ehaﬂenll!lc pro-

bﬂazmmmmmw,_
is something which w.ahouﬁm
take a very despairing view.

should be VWMMM'-
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we should do something quickly in
concrete terms and not leave every-
thing to the Government.

I do not agree with my friends
Sarvashri Guptaji and Chandrappan.
" This mentality of finding fault with
somebody else and not doing it our-
selves is wrong and, therefore, 1
would tell the students and my
young friends all over the country,
that they, the studentg must rise in
some Kind of a refreshing revolt, a re-
volt against universities, against so-
ciety, indeed against themselves.
Unless they find something wrong in
themselves and stand in revolt, I am
sure it will not be possible to meet
this challenge of student unrest. After
all, we must ynderstand that all this
revolt is ultimately against a certain
deteriorating quality of life that one

sees in the world, It is not with fthe -

availability of comforts that the
problem will be solved. If you have
comfort in society, yet there is stu-
dent unrest. Student unrest is now
_.M@%;Esg studentg have no fans,

for examplé. If a good teacher tea-
ches good students under a iree, I
am sure there is no problem of fans
anqd air conditioning, The question is,
dre there such good students? The
question is, are there motivated stu-
dents, and good teachers, earnest tea-
chers? If you have these, T am sure,
the problem of student unrest would
be solved not from the point of eli-
minating student unrest but convert-
ing the bad unrest into a good, wel-
come, refreshing unrest.

ot gervmer faard (weitemanz) @ afbsar
AgrET, 78 geaTa 8 7 A S A A T
st § @39 F ®R @T §, qg &
TEATT &, FF UF a<F a1 a8 s g9
& 9 ot 77 g foar & few 31 @

1

ST 5 ZAr ArEES ST § ¥ 8, a8 '
HadsEy awer § 91T 9g I 1 ASH A,
QT FT T § | AT & a9 § | ag wg
fr st & o & oY foen Aifc F a7
3a F1 Ffec @, ) Ew 7 g frar
& AR A WY gOAT FHT HY gfte i, ag faegar
#Y AaTAsTAfET oY, $15 Foqar 99 § qg o
AT ey st qui @ =gy 4 forr ifa &
as #, 78 gu1 AweTw afEqw # A
agT FE! WE °T UGG I 1 HIE /AT AG
frar aeE w & 5 gw 7 aww s,

w3 ¥ favafeamem & safy favafaaem & @
& TE | g A9 & g & fqvafaaem
g1 At ™ oSug A ¥ A wE A @
a1 | ag FATH ST WV § W A H 4
ngaﬁﬁw%fav, Symata fra @
& # 3 AT wEE 9gi wdd @ A gy ow
ﬁ#ﬁmdmﬁ'ﬁ%ﬂi@wﬁm%%
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SHRI KANWAR LAL GUPTA: The
procedure is, it depends upon the
Government whether the debate may
be continued in the next session or
not.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SBHRI RAVINDRA VARMA): We
have no objection to this debate being
continued in the next session for the
number of hours that the Business
Advisory Committee hag set for it.

SHRI KANWAR LAL GUPTA:
What is the Business Advisory Com-
mittee?

SHRI RAVINDRA VARMA: I am
surpriseq the hon. Member ig asking:

“What is the Business Advisory Com--

mittee.

SHRI KANWAR LAL GUPTA:
You say that the Government is rea-
dy to continue.

SHRI RAVINDRA VERMA: 1 do
not want to be dictated. The Govern-
ment has no objection to this debate
being continuzd in the next session.
But the question arises about the
aumber of hous {hat has heen set for
it. The Business Advisory Committee
has set four hours for this debate and
it has not been axhausted. Therefore,
I say that the remaining time can be
devoted in the next se .

MR. CHAIRMAN: Let the debate
continue for sometime now. Mr, Mu-
kundg Mandal.

SHRI AMRIT NAHATA: After that,
I should raise the gquorum question.
1s it?

SHRI KANWAR LAL GUPTA:
You please say: “ Let the debate
continue in the next seasion.” You
Lo :

MAY 15, 1878

MR. CHAIRMAN: We arc consider-
ing it. Let the Speaker come. Mr.
Mukunda Mandal. .

*SHRI MUKUNDA MANDAL
(Mathurapur): Mr, Chairman, I will
speak in Bengali Mr. Chairman, Sir,
at the very outset 1 thank Shri Kan-
warlal Gupta and Shri C. K. Chan-
drappan for bringing forward this
motion on student unrest in the
country, This is a very important and
serious subject facing the country and
it has almost assumeq the form of a
national problem. Student unrest has
manifested itself in the Universities
and places of higher education in &
very prominent manner today and it
has set the entire community of
educationists thinking wvery seriously
as how to combat and face this chal-
lenge.

Sir, 1 feel that this student unrest
has got two aspects. The first is that
the students have got some genuine
grievances and demands. Those de-
mands are not being met. The Gov-
ernment and the educational institu-
tions are not handing out the pro-
per treatment to them. For example,
the Vice-Chancellor of the Jawahar-
lal Nehru University had committed
all possible atrocities on the stu-
dents during emergency, The students
had appealed to all quarters for re-
moving him and when that did not
meet with any success, then they en-
tered upon agitations etc. This was

ered that sympathetically and in the
right spirits. i

*The original speech was delivered in Bengaif,



independence,
The student community had fought
for the freedom of our country. That
was confined to a particular objective.
They had fought for the freedom of
the country. Hut today we find that

not say that this iy the main cause
of students unrest,

The main cause of students unrest
is that as yet we do not have a pro-
per and healthy system of education
in this country. There must be a
proper educational policy.

Then there is no gefinite curricula
of education, Thegs are constantly bhe-
ing changed, as a result of which the
students find it very difficult to ad-
just themselves to these ever changing
eurriculum.
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ed then the students ecould vemdily
find some work after completing
their education. The present system
of education does net provide that.

Then, Sir, proper strass is not given
on extra curricula activities in the
educational institutions. Want of this
facility alsp sows seeds of discontent
and unrest in the students, T also feel
that the blue flims amd the sexy and
vulgar Hindi fllms are also making
the students community adverse to
education and encouraging them to
lawlessness at later gtages.

We have also geen that at Deoria in
Uttar Pradesh, the students belonging
to upper castes dragged out thie be-
longings of Harijan students and
set them on fire due to some flimsy
communal bogey. How does this sort
of mentality and sentiment develop
among the students? There is politics
involved in such incidents. A parti-
cular political party have their hands
behind these incidents. They incite
the students to viclence for their pet-
ty political objectives—and to humd-
liate the Government of the day.
This is deplorable lnd shoald be
checked.

em also. It is
rather a aoclo-aoonomic problem, We
cannot provide food tog the students
In the Universities and places of
higher education only students from
upper middle clawses and upper clas-
sty can mostly go. Students Belonging
to the lower strata of our society find
it very difficuit to go to institutions
of higher education. This economic
crinis results in fmstrltim which is

unrest, Therefore

‘refiected in studenty unrest

mlmuwdﬂnotmndthpmb-
lem as a socio-economic problém snd
we cannot bring about a total trans-
formation of soctety this problemy wil¥
not be fully solved Whatever stops

.arehkmwmlt'bmbempmry

measures,
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belonging to one nation and of pa-
triotism. One class of students will
not feel themselves aloof or distinct
from another class of students, The

that the responsibility of education
should be shared by the Centre as
well as the States. It should be in
the handg of both iLe., in the concur-
rent list. I do not agree with that
suggestion. 1 feel = that education
should be in the hands of the States
alone. Everybody's business is no-
body’s business. The Btates are the
best judge of what aystem  should
be adopted in a particular State for
imparting proper education to its stu-
dents . Education must

s
A change must however be sffected
in the present system of education
and examinations. The students have
no faith in the system. A

times may fail in an examination be-
cause he cannot answer a few sclect-
ed questions properly, although he
has undertaken sufficient study of the

will announce the future national
education policy of the Government.

SHR1I RAVINDRA VARMA: He
will continue in the next session.
That was the last speaker.

ot gwow (sfgT) ¢ wew A,
at wwert ST T gL L
MR. SPEAKER: I am told that

o o e ( wgwh ) o
W WEEE, ... ' _
MR. SPREAKER; Not to-day, but
SHRI AMRIT NAHATA: Is #t your

ruling that the debute will: coutinue
during the MM! . o
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" 'MR. ‘§PEAKER: Yes.
SHRI AMRIT NAHATA: Then 1
Taise a question of quorum.

MR, SPEAKER: There is no neces-
sity for quorum when we are ad-
journhgT

CONTEMPT OF THE HOUSE

MR. SPEAKER: Therg was some
disturbance caused by somebody*, on
some local grievance, I am told We
have let him off with some warning.

SOME HON. MEMBERS: Yes.

adjourned till 11 hours fomorrow
when it is to meet in a Joint sitting
with the Rajya Sabha. -

The House shall stand adjourned
sine die upon the completion of the
business tg be considereq at the Joint
sitting.

19.07 hrs.

The Lok Sabha then adjourned
**till Eleven of the Clock on Tues-
day, May, 16, 1978/Vaisakha 26, 1900
(Saka), to meet in q Joint sitting
with the Rajya Sabha.

*Shri Ballander Kumar Mishra alias Suresh Kumar.

**Lok Sabha adjourned sine die wfter the conclusion of the Joint Bit-

ting of the Houses of
(Baka). .

Pt on May 16,

1978/Vaisakha 28, 1900
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